IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date

07.01.2025

1 s MITRA 2283/20 07.01.2025 ELAPL/12431/202 10

2 P.K.PAL 2289/20 07.01.2025 |CMAPL/439/2024 |10
document
availabl
e in

3 SBUDGATA 2201/20 07.01.2025 ?P(C)/15371/201 7 dms,
court
fee to
be paid

4 G MALLICK 2202/20 07.01.2025 [ELPET/23/2024 7

5 M K RATH 1104/20 07.01.2025 WP (C)/22203/201 5

25 4

9 M K RATH 2205/20 07.01.2025 WP (C)/3225/2009 |7

7 P K JENA ;é06/20 07.01.2025 |CMP/822/2023 7

8 G MALLICK ;é08/20 07.01.2025 ELPET/30/2024 7
document
availabl
e in

9 U R PATRA ;é09/20 07.01.2025 |0JC/13377/1997 |7 dms,
court
fee to
be paid

10 |H K BHOL 2210/20 07.01.2025 |CRLA/615/2018 7
document
availabl
e in

11 M K PANI ;éll/zo 07.01.2025 |0JC/2826/1985 7 dms,
court
fee to
be paid




document

availabl
e in

12 M K PANI ;é13/20 07.01.2025 |0JC/2826/1985 7 dms,
court
fee to
be paid

13 |D P DAS éélS/ZO 07.01.2025 |CRLMP/1755/2024 |7

14 |B BEHERA ;ém/zo 07.01.2025 [MACA/1035/2024 |7

15 |S KANHAR §é18/20 07.01.2025 |[BLAPL/9655/2024 |10

16 |[H B JENA 2220/20 07.01.2025 TZP(C)/?’Z%O/ZOZ 7

17 |7 PARIDA 1124/20 115 01.2025 |WPC(0AC)/2878/2 |,

25 014
15 |v pas 1125/20 07.01.2025 WP (C)/26169/201 .
25 3

19 |J K MISHRA 2230/20 07.01.2025 WP(C)/3154/2023 |7

20 |S K BEHERA 2232/20 07.01.2025 |RSA/316/2005 7

21 |S K BEHERA 2233/20 07.01.2025 |RSA/316/2005 7

22 |S K BEHERA 2234/20 07.01.2025 |RSA/316/2005 7
3.00,3*3

23 |u Das ;é35/20 07.01.2025 2?LAPL/14827/20 7 download
Copy

24 |D SAMAL 2236/20 07.01.2025 |SA/277/1997 7

25 |RK DEHURY 238/20 07.01.2025 |MACA/397/2023 7

26 |D K MOHANTY ;})40/20 07.01.2025 ?P(C)/39764/202 7

27 |R K DEHURY ;})42/20 07.01.2025 |MACA/457/2023 7

28 |D K BEHERA §é44/20 07.01.2025 |CRLA/262/2013 7

29 M BEHERA éé45/20 07.01.2025 WA/2656/2023 7

30 |D SAMAL 3247/20 07.01.2025 |SA/276/1997 7

31 |S C DAS ;é49/20 07.01.2025 |CRLMC/4704/2023 |7

32 |p S DAS 1151/20 07.01.2025 |CONTC/3854/2024 |7

25




1156/20

WP (C)/21448/201

33 |p C MOHANTY | 07.01.2025 |} 7
34 |s GUPTA éé60/20 07.01.2025 |CONTC/9160/2023 |10
35 |s MANDAL éé63/20 07.01.2025 ZP(C)/22543/201 7
P K 1166/20
36 | e 07.01.2025 |CMPAT/25/2001 |7
37 o r navak (2167720 |99 01,2025 [WEC(OR)/1475/20 |
25 19
38 |n K BISWAL ;é70/20 07.01.2025 WP (C)/8734/2011 |7
39 | MALLICK ;é71/20 07.01.2025 gP(C)/36180/202 7
*
2o |7 o samar 1173720 [0 01 ops WP (C)/23061/201 [ 21.00,3
25 5 21
13.00, 3%
41 |P K MOHANTY §é74/20 07.01.2025 WP (C)/2575/2014 |7 13 SENT
TO XEROX
42 |B.K. SWAIN ;é75/20 07.01.2025 gP(C)/28862/202 10
43 |P K PARIDA 2276/20 07.01.2025 |[FAO/446/2018 7
44 |s X DAS 2277/20 07.01.2025 WA/841/2023 7
45 |B.K. SWAIN 2278/20 07.01.2025 gP(C)/28857/202 10
46 |s K pas 2279/20 07.01.2025 WP (C)/1806/2021 |7
47 |s K saHOO 3281/20 07.01.2025 fP(C)/32365/202 10
48 |s K SAHOO 2282/20 07.01.2025 fP(C)/32365/202 10
49 |S MOHARANA ;é99/20 07.01.2025 fP(C)/30868/202 10
50 |s K PARDHAN §§O2/20 07.01.2025 ?P(C)/24171/201 7
51 |p K PARIDA §§O3/20 07.01.2025 MACA/109/2019 |7
52 |7 K 3204/20 07.01.2025 |CRLMA/141/2024 |7
53 |T K BISWAL 3206/20 07.01.2025 |CRLMC/692/2018 |7
o2 % oas 1207/20 |10 o1 ,0n5 [WEC (OAC) /430/20 |,
25 19
55 K DAS 1208/20 159 01.2025 |sA/356/2001 7

25




56 |S R OJHA §§O9/2O 07.01.2025 |MACA/1037/2023 |7 U
57 K DAS é§l3/20 07.01.2025 ?gC(OAC)/429/20 7 U
58 |A. N. BARIK %?14/20 07.01.2025 |TRP (C) /101/2024 |10 c
59 |[B B MALLICK é§31/20 07.01.2025 fp(c)/32975/202 10 c
60 |T K NAYAK 2235/20 07.01.2025 |ITA/5/2021 10 c
61 |T K NAYAK 5337/20 07.01.2025 ?P(C)/33226/202 10 c
62 |p K JENA 5345/20 07.01.2025 ?P(C)/32770/202 10 c
63 |T K NAYAK §§46/20 07.01.2025 ZP(C)/32865/202 10 c
64 |T K NAYAK §§47/20 07.01.2025 YZP(C)/32865/202 10 C
65 |T K NAYAK §§48/20 07.01.2025 fP(C)/31451/202 10 c
66 |T K NAYAK §§49/20 07.01.2025 fP(C)/31455/202 10 c
67 |T K NAYAK ;§51/20 07.01.2025 fP(C)/31596/202 10 c
68 |T K NAYAK §§53/20 07.01.2025 ZP(C)/32100/202 10 c
69 |haramany ;?59/20 07.01.2025 fp(c)/29792/202 10 c
70 |S K RATH §§61/20 07.01.2025 ZP(C)/32774/202 10 c
71 |s K RATH 3262/20 07.01.2025 fP(C)/32774/202 10 c
72 |s K RATH 3263/20 07.01.2025 fP(C)/32773/202 10 c
73 |s K RATH ;§64/20 07.01.2025 fP(C)/32825/202 10 c
74 |K PARIDA ;?65/20 07.01.2025 fP(C)/32263/202 10 c
75 |D BISWAL ;?66/20 07.01.2025 fp(c)/32307/202 10 c
76 |K PARIDA §§67/2O 07.01.2025 YP(C)/32242/202 10 c
77 |A K PANDA 2270/20 07.01.2025 |CMAPL/318/2024 |10 C
78 |B. K. DAS 3274/20 07.01.2025 ?P(C)/3l312/202 10 c
79 |B. K. DAS  |1275/20 [07.01.2025 WP (C)/31311/202 |10 c




| 25 4

80 |U DAS §§80/20 07.01.2025 [RPFAM/92/2024 |10
81 |S. MOHANTY é§84/20 07.01.2025 ZP(C)/31588/202 10
82 |S K MOHANTY é§87/20 07.01.2025 fp(c)/28393/202 10
53 A K- %§90/2o 07 01 2095 ?P(C)/30957/202 i
84 |p. NAYAK 2291/20 07.01.2025 |CMP/1389/2024 |10
85 |S K RATH 2294/20 07.01.2025 fp(c)/32806/202 10
86 |S K RATH §§96/20 07.01.2025 ZP(C)/32710/202 10
87 |S K RATH §§97/20 07.01.2025 ZP(C)/32713/202 10
88 |S K RATH §§98/20 07.01.2025 ZP(C)/32767/202 10
89 A K NAYAK §§99/20 07.01.2025 2P(c)/11536/201 10
0 ¥£;.§E§E§OT 2200/20 07 01 2095 ?P(C)/22836/201 o
91 |H K MALLICK 2301/20 07.01.2025 ZP(C)/14008/201 10
92 |B.MOHALI 2333/20 07.01.2025 |[MACA/349/2009 10
93 |s K BISWAL 2335/20 07.01.2025 QP(C)/11536/201 10
94 |B.MOHALI 2236/20 07.01.2025 |MACA/525/2007 |10
95 |J.DEHURY 2237/20 07.01.2025 |MACA/486/2006 |10
96 |s.cupTa 2243/20 07.01.2025 [WP(C)/870/2022 |10
97 |s.cupta 2244/20 07.01.2025 [WP(C)/879/2022 |10
98 |B.BEHERA 2353/20 07.01.2025 fP(C)/3O432/202 10
99 |p. BASTIA 3258/20 07.01.2025 [RVWPET/268/2023 |10
éo J. DEHURY 3259/20 07.01.2025 [RVWPET/268/2023 |10
10 R.K.NAYAK 2262/20 07.01.2025 gp(c)/36628/202 7

;0 E;ii;PRAY 2266/20 07 01 2095 ?P(C)/29644/202 o




10 |TRILOCHAN  [1367/20 WP (C) /33346/202
10 & sapoo 11370720 g0 o1 505 [WP(C)/31977/202 |
4 25 4
AMARESH
éo CHANDRA 2272/20 07.01.2025 |CRLMC/4051/2023 |10
SAMAL
L0 ls mrrRaA 1375/20 |, 41 ,0p5 WP (C)/29540/202 |,
6 25 4
%O B K PADHI 2278/20 07.01.2025 |ABLAPL/13/2025 |10
10 1o o suary 1379720 |05 o1 o0p5 ABLAPL/15062/20 |,
8 25 24
éo C R KAR 2280/20 07.01.2025 [WP(C)/350/2017 |10
11y navak 1382/20 |15 41 ,0p5 [WP(C)/19542/201 |,
0 25 9
11 S P NAYAK 2301/20 07.01.2025 |[CRLMA/101/2023 |10
| |Total |96O




